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CENTRAL ADMINMNISTRATIVE TRIGURAL
CPRINCYPAL BENCH, MNEW DELHI

OA NO. 208072002

This the 9th day of September, 2002
HON BLE SH. KULDIP SINGH, MEMBER (.J)
HON RLE SH., S.A.T. RIZVI, MEMRER {A)

1. Emt. Kamini Sahoo,
Widow of Late Shri B.C. Sahoo
Ric 14/80%, Lodhi Calony,
Now Oelhi-110003%.

2. Shri Ranian Kumar Sahoo,
8/0 Late shril B.C. Sahoo,
Riop 14/809, Lodhi Colony,
New Delhi, 110003,

3. ~ 8hri Tapan Kumar Sahoo,

T S/o Late Shri B.C. 8a hm.
Rio 14/809, Lodhl Colony,
Mew Delhi, 110083,

4. Shri Biman Kumair Sahoo
: S/0 Late Shri R...haha.»od
Rio 147809, Lodhil Colony,
New Qelhi, 110003,

{8y sdvocate: Sh. M.K.Bhardwai)

Versis
tnion of Indla thirosgh
1. The Cabinet Sscretary,
Cahinet Secretariat,

South Block,
pew Delhi-t.

g

Direator General of Sgcurity,
Co-~ordination Call,

Vv [Emst), R.K.Puram,

New Belhi-g6.

3. : Joint Director (PRC),
pBirectorate General of Security,
Co-ardination Cell,

vV (East), R.K.furem,
New NDelhl-66.

o rnestion

By &h., Kuldip Singh, Member (.J)

Counsel fTor apnplicant in this 0A sesks the following
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1Y To ouash and set aside the Memomandum dated

3.5;2007 («nn@»ura A1) passed by the Deputy Directar f{&),
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11) To direct the respondents to refiv the preny ancl
relemse the pensionary henefits of the deceased emplovee,

111) To direct the respondents to give the =zame
treatment as had been given to Shri L.K.8ingh and to restore
him to the post of Assistant as well as S.0, with effeot from

the date of his junior has heen promoted.

iv) To command the respondents to extend the bonefit
of the judgement dateed 16.4.90 passed in 0A-679/98 to the

deceased amnlovee also.

v) To pass such other and further orders which their
lordships of this Hon ble Tribunal deem fit and proper in the

existing facts and circumstances of this cacse.

z. The case of the applicant is that her huszhand gh.

B.C.Sahoo was anpointed as a Storekeeper and then the cadre of

D

Storekeeper was later on converted as combined UQC sadre oan

-

Z8.8.,10978, Another person, namely, Sh. L.K.Singh who was
also working as a Storekeeper alongwith Sh. B.C.8ahoa  had

filed an 0a seeking benefit of'counting af his past serviece
and consequential henafits thereon. The said 0A (R79/98) was

allowed vide order dated 16.4.99, Applicant elaims that his
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2 rendered by him may be counted for the purpose of

promation.

3. ®We have heard sh. Bhardwaj, learned counse) apnearing for
the applicant and have also gone through the judgment giwen i
CA-679/98 in case of L.K.8ingh vs. Union of India, The

reading of Judgment in case of L.K.8ingh (supra) makes it

galits elear that L.K.Singh was initially apnointed as LDC  in
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aviation Research Centre at Orissa on 14,9.1964 and hwe #A%
lster on posted as a Storekeeper agalnst his wishes and he had
heen making protest to that effect. Howewer, aTter the cadre

of Sitarekeeper was combined to UDC on v4,8,1976, his senlority

alongwith B.C.Sahoo also started to he counted From 24.8.1976

which fact was challenged by L.K.Singh, as he was, against his
wishes, posted as Storekeeper and has been making protest LG
that . effect. . In OA-678/9% the applicant 1s entitle d to
continue on the post of Assistant and to get all the

conceauential benefits.

4. _ In 0A-678/99 fFiled by L.K.S8ingh he was given all the

henefits. so applicant claims that he is also entitlisd Lo
count  his  past ervice.

5, In this case, we may mention that the case of f.0.Sahoo 1%
totally different as B.C.Sahoo had initially jéined as
Storekeeper and which cadre was aombhined with UDEC  w.a.f.
74.8.1976, which means the applicants predecessor had cha ng tl

sadre only from the date of combination of cadres. Thus, he

came  to the ministerial cadre only on 24.8.76. He had no

nraviouﬁ %rv1ch of ministerial cadre of which he could olaim
hene th Thus, the case of nnlicant 1 torally

distin ul“h hle as facts with the case of 8h. L.K.8ingh.

6. Hence, we are of the sidered view that no interefesrence
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14 oalled for. 0A is dismiss

)

{ S.A.T. RIZVI ) £ KULDIP SINGH )
Memher {(A) Membher {.1)
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